FORM A
PUBLIC ANNOUNCEMENT
-(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF CONSUMER MARKETING (INDIA)

PRIVATE LIMITED
RELEVANT PARTICULARS
I Name of corporate debtor CONSUMER MARKETING
(INDIA) PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 02.04.2002
3. Authority under which corporate debtor is Registrar of Companies, Mumbai
incorporated / registered
4, Corporate Identity No. / Limited Liability | U51909MH2002PTC371277 ]
Identification No. of corporate debtor
3. Address of the registered office and principal office | 50F, Brahans Business Park, Nr. Paper
(if any) of corporate debtor Box, Mahakali Caves Road, Andheri
East, Mumbai City, Mumbai,
Maharashtra, India, 400093
6. Insolvency commencement date in respect of | 11.10.2023
corporate debtor
7. Estimated date of closure of insolvency resolution | 08.04.2024
process
8. Name and registration number of the insolvency | Jovita Reema Mathias,
professional  acting as interim  resolution | Reg. No. IBBI/IPA-002/1P-00337/2017-
professional 18/10941
9. Address and e-mail of the interim resolution | A-1/302, Shubham Centre, Cardinal
professional, as registered with the Board Gracious Road, Chakala, Andheri East,
Mumbai- 400099,
Email: ip.reemajm@gmail.com
10. | Address and e-mail to be used for correspondence | A-1/302, Shubham Centre, Cardinal
with the interim resolution professional Gracious Road, Chakala, Andheri East,
Mumbai- 400099,
Email: cirp.cmipl@gmail.com
11. | Last date for submission of claims 25.10.2023
12. | Classes of creditors, if any, under clause (b) of sub- | N.A
section(6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act | N.A.
as Authorised Representative of creditors in a class
(Three names for each class)
14, (a) Relevant Forms and http://ibbi.gov.in/downloadform.html
(b) Details of authorized representatives
are available at: |

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the CONSUMER MARKETING (INDIA) PRIVATE
LIMITED on 11th October, 2023.

The creditors of CONSUMER MARKETING (INDIA) PRIVATE LIMITED, are hereby called upon
to submit their claims with proof on or before 25" October, 2023 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.




Submission of false or misleading proofs of claim shall attract penalties.

. Date: 13.10.2023
Place: Mumbai Interim Resolution Professional

_ Consumer Marketing (India) Private Limited

Registration. Number. IBBI/IPA-002/IP-00337/2017-18/10941

Authorization for Assignment

valid till 13" November 2023
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NG (INDIA) PRIVATE LIMITED

Date of incomoration of corporate
debtor 21

3. | Authortty under which comarate debtor Regfstrar of.Companies, Mumbal .

- |Is incomporated / registered &
“4.|Corporate Identity No. / Umited Liability U51909MF{20029?0371277 ¥

-|identification No. of comparate debtor o
, |Adddress of the registered office and . | 501, Brahans Business Park, Nr. Paper Box,

02.04.2002
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| principal orﬁc_e {if any) of corporale ; Mahakall Caves Road, Andheri East, * . .
- |debtor A% Mumbal - 400093
6. Insolvency commencement date in 11.10.2023"

|| respect of comporate debtor
7. |Estimated date of closure of insolvency [08.04.2024 E

resolution process iz
Jovita Reema Mathias,
Reg, Mo, \BEVIPA-OOZ/IP0033T/2017-18/10941

5. [Name and regjstration number of the
P A i i St L A
-.|A-1/302, Shubham Centre, Cardinal Gracious Read,

Insalvency professional acting as
Interim resolution professlonal

9, |Address and e-mall of the intedm
resolution professlonal, as registered Chakala, Anciheri East, Mumbal- 400099,

- |with the Board Email: fp.reemajm@gmall. com

10/ Address and emal to be used for A-1/302, F‘lLTtha_m_CenUe, Cardinal Gracious Road,
correspondence with the interim Chakala, Andhen East; Mumbal 400099, :
resolution professional Email; cim.cmipl@gimail.com

1i/Last date for subniission of claims - 25.10.2023

|| 12{ Classes of creditors, if any, under NA

* |clause (b) of subrsection (84) of section
:124, ascertained by the interim resolution
professional
13]Names of Insolvency Professionals NA
Identified to act as Authorised
Representative of creditors In a class
(Three names for each class! s
{114 (a) Relevant Forms and hUpy//ibbi govin/dowmloadiom.hnl
(b) Details of authorized representatives |
are available at: i

Notice Is hereby given that the National Company Law Tribunal has .ordered the | -
commencement of a corporate Insolvency resolution process of the CONSUMER
MARKETING (INDIA) PRIVATE LIMITED on 11th Qctober, 2023, © . pea g
The creditors of CONSUMER MARKETING (INDIA) PRIVATE LIMITED, are hereby called
upon o submit their claims with proof on or before 25th Oclober, 2023 to the interim
resolution professionalat the address mentioned against entry No. 10, L
The financlal creditors shall submit their clalms with proof by electronic means only, Al |.
_other creditors.may submit the claims with proof in person,. by post or by electronic
means.’ : 4 :
Submission of false or misleading proofs of claim shall attract penallies,
1 | Date:13.10.2023 \ ’ =

+ | Place:Mumbai RO Skt

i 41
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Dt 01 ey it vaoi .
Interim Resolution Prafessional
< Higs ConsumerMarkeling(lndia)Pr]ua’le Limited
Registration; Number, IEBV\PA—OOQ/IP-00337/2017-18/:10941
~ Authorlzation for Assignment valid till 13th MNovember 2023
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